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NOT IF ICATION
(INCOMVE TAX)

In exercige of the pewers conferred by clause (23)

of Scctinn 10 of the Inceme-tax Act, 1961 (43 ef 1961), the Central
Goverrmment hereby netifieg the "Gujarat Cricket Agseciatien,

Ahemdabad" fer the purpese of fhe calid clause fer assgesament years
1999*2000 te 2000-200) subject to the fellowing cmnditions, namelyzn.
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(14)

1ii)

(iv)
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the agseggee will apply itg inceme, er accumulate i ‘
fer applic tla ; in congenance wlth the provisi!ns of
Isub—seétiwi (2) and (3) of Sectien 11 as.medified by
the said clauge (23) for guch accumulstien whelly and
exclusivel !to|the ebjects for which it is estdblighed,
the agsesgee will not invegt er dEpesit its funds
(ether than voluntary contributiens received ard ..
maintained ‘in the form ef jewsllery, furniture er any
ether article as may be notified by the Beard under: the
third provisieh to thas aferegaid clause (23) fer any
peried during the previeus years relevant te the
asscssment,yeaps mentioned above etheryige than in any
ene or mere of the forms or.medeg gpeaified in sub-
sectien (5) of|Sectlen 115 _ | - i
.thc ascegses will not digtribute any part ef itg inceme
'in any manner to itg members except ag grantg te any
associ;tien arlinstitution affiliated te it; énd
this netificatien will net apply in relatien te any
inceme, being prefits and gaing ef buginegs, unlegs the
buginegs is incidental te the attaimment ef the
cbjectives of the assessee and geparate beeks eof
accountg arc maintTined in regpcct ef such buginess,
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Netification Ne, [CH U2~ ! (F.Ne, 196/1/99—ITA—I)
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